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Demand to give status of Bhangaram Devi Fair as national fair
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THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shrimati
Phulo Devi Netam: Dr. John Brittas (Kerala), Dr. Fauzia Khan (Maharashtra),
Shrimati Jebi Mather Hisham (Kerala) and Shri Haris Beeran (Kerala).

Demand to confer Bharat Ratna on Pandit Lakhmi Chand
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AR T GRURT3N BT HSTI IR 1Y G+ & fo1g URT il g=arg|

THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): Dr. M. Thambidurai; not
present. Shri A.D. Singh.

Demand to protect traditional silk handloom weavers in the country
particularly in Varanasi and Bhagalpur

SHRI A.D. SINGH (Bihar): Madam, traditional silk handloom weavers in the country,
particularly in eastern UP and Bihar are facing immense difficulties in keeping their
heritage alive. In Varanasi, a community of 3 lakh weavers has dwindled to 40,000. In
Bhagalpur in Bihar, five years back, there used to be around two lakh weavers, but
now only 60,000 weavers are there. The business from the place has also come down
from Rs.600 crore in 2015 to Rs.150 crore.

The Varanasi and Bhagalpur silk is a renowned product in the world and many
weavers have got the Government’s Geographical Indication tag, in view of its quality
and distinctiveness. Banarasi and Bhagalpur Silk sarees boast a rich heritage that
dates back to centuries. Crafted by skilled artisans using traditional techniques
passed down through generations, the sarees embody the cultural essence of the
regions.

In view of the rising cost of the yarn and low demand, the handloom silk
industry is dying. The traditional weavers in many places who have worked for
generations are opting for some other occupation for their livelihood. The older
weavers have become construction workers or rickshaw pullers where as the young
one are opting for call centres and security services as they don’t find weaving
profitable. The Ministry’s help through the National Handloom Development
Programme is not enough to sustain the handloom silk industry. These weavers need
incentives, subsidies and continuous work. Traditional skill is our heritage and
culture, which needs to be protected. | urge upon the Government to take necessary
action. Thank you.

THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members

associated themselves with the Zero Hour matter raised by the hon. Member, Shri
A.D. Singh: Dr. John Brittas (Kerala), Shri A.A. Rahim (Kerala), Dr. V. Sivadasan
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